GOVERRMENT OF INDIA
MINISTRY OF FINANGE

{DEPARTMENT OF asvaﬁua)

l"’%.

New Belhi, the 2Chi oy 1989,

317 F.No .203/279/88-ITA 11 nipation of this
otfice notification MNo.56382 (F. No'ZO 11.4 8H=ITA.I1) dated
23-8-85, it is herebg notified for genersl information that
the concern mentioned below has been approvid bg the Central
Board of Direct Taxes for the purposes of ¢ ng out the

-work in connection with the proparation of easib ity repoxt
-por the prepa;,-ation of project rep 25 is yeferred to _in the
sub clause(i) and (41) of clause (a) of subssection {2) of

section 35D of the Income-tax Act, 1961.

CONCERN
!ﬂf g« Chaturvedi & Company, 60 lentinnk Street
Calcutta~700 Oé . d .Y' ' Teets

This notification is effective for a period of thres
years from 19-8=1988 to 18-8~-1991.

sd/ —

{ Nighi Nair )
Under Secretary to [the Government of India.

Copy forwarded toi=

1. All Chief Commissioners of Income-tax/ﬁizectar Generxals of
Income=~t ax/Commissioners of Income~tax(2 [copies).

2. D.L.T(ITRAucit )/ Investigation/Special Inv./RS&P/Vigilance
Intelligence}ﬂecﬁvery /P&AFR, NewpDelhi. 58P/Vigilance/

3. &E‘Sﬁ“ﬁiﬁ}a .lst flooy, Aiwan-e=Ghalib, |Mat:a Sundri Lane,

4, The Joint Secx:etax:v g le aJ. Advisor, ?v‘b.nms!:ry of Law,
Shal, jstrd Bhawan, New Delhi
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M/s. Chaturvedi & Co S e i
Calcutta-700 69 e mpanv, 60{? Bent:.né”k o&reet S
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6. Comptroller and .Auditor Generél of India [(40 copies).
7. Bulletin Section of DIT(RS&PR), Now Delhi) {5 copies).
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areh Institute, Bivlsgram, Magda.
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This Notification is effective for a period from

to a&i&dygu

- - ( Nishi Nair ) :
Under Secretary to the Gouvernment of India.
Copy forwarded to:- B _
L. All Chief Commissioners of Income-tax.
2. All Commissioners of Income~tax (2 copies).

3. Director of Inspection(Inv.)/(Sp.Inv.)/IT&Audit/RS&PR/
Vigilance/Intelligence/Recovery/Survey/P&PR, New Delhi.

4, Inspection Divisicn{CBDT), Mayur Bhavan, New Delhi.

5. 0.5.D.{Legal), 4th floor, Super Bazar Building, Cornaucht
Circus, New Delhi. v - :

6. Directorate of O & M Services (Income-tax), Aiwzn-e~Ghalib,
. Mata Sundri Lane, New Delhi, :

7. The Secretary, Department of Scientific & Industrial

Research, Technology.Bhavan, New Mehrau 1
110 016 with reference o his O.M.No. WW

Cated, 15-4+89.

8. The Joint Secretary & Legal Adviser, Ministry of Law,
Shastri Bhavan, New Delhi.

9. The Comptroller & Auditor General of India, New Delhi.

10. Bulletin Section of D.I. (P&P), 2nd floor, Hans Bhavan,
I.P, Estate, New Dalhi. '

Directors Genersl({Income-tax Exemption), Calcutta and
other Directors General of Income~tax.- ’

Nedical Research Inetitute Birlagrem, Nogde=456 33l.

%Jm,_*

‘ { Nishi Nair )} .
Under Secretary to the Government of India.
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